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CENTRAL POLLUTION CONTROL BOARD, DELHI
January 13, 2020

STATUS REPORT ON CRUDE AND UNSCIENTIFIC CARCASS DISPOSAL
IN THE MATTER OF O.A NO. 465 OF 2019; TITLED KULWINDER SINGH
SANDHU & ORS. VS RAM MURTI & ORS

1.0 BACKGROUND

Vide Order dated 10.10.2019 in the matter of O.A No. 465 of 2019; titled
Kulwinder Singh Sandhu & Ors. Vs Ram Murti & Ors , Hon’ble National Green
Tribunal directed as follows:

------ “Let CPCB compile information from all State Boards and PCCs about the extent of
problem and the remedial action on the subject (crude and unscientific carcass disposal)
and furnish a report to this Tribunal before the next date. If any plan/scheme on the
subject is available with the Ministry of Agriculture and Animal Husbandry, the same
maybe furnished by the Ministry to the CPCB.”

2.0 ACTION TAKEN BY CPCB
In compliance to direction issued, CPCB has taken following actions:

¢ CPCB formulated template for collecting information on status of carcass
disposal from SPCBs/PCCs and vide letter dated 19.11.2019 CPCB
communicated the directions of Hon'ble NGT along with template to all
SPCBs/PCCs requiring all SPCBs/PCCs to submit information within
the stipulated time. Copy of letter along with template is enclosed at
Annexure-I.

» CPCB sent a reminder through E-mail dated 10-12-2019 to all
SPCB/PCCs. (Annexure-II)

e Vide letter dated 12-12-2019(Annexure-III), CPCB communicated to
Secretary, Department of Animal Husbandry & Dairying to provide
information on carcass disposal and remedial action by 31-12-2019 as per
Hon’ble NGT Order. However, no response has been received so far.

* Required information on the matter has been received from 11 States
JUTs (Chandigarh, Delhi, Dadra & Nagar Haveli, Kerala,
Lakshadweep, Jammu & Kashmir, Madhya Pradesh, Meghalaya,
Mizoram, Tripura, West Bengal) by 10-1-2020 and same has been
compiled at Annexure -IV.



3.0 OBSERVATIONS:

Following are the observations from information received

1.

Methods presently adopted for carcass disposal include Deep Burial,
Rendering and Incineration

Most States/UTs have adopted “Deep Burial” practice for disposal of
carcass

Total no. of carcass disposal sites in 11 States/ UTs is 128, however, only
4 States/UTs (namely Delhi, J& K, Lakshadweep and Mizoram) have
granted authorization to 7 carcass disposal sites as per details given
below.

State/UT No. of authorised sites Disposal method
Delhi 1 Rendering plant
J&K 1 Deep Burial
Lakshadweep 4 Deep Burial
Mizoram 1 Slaughter House

Chandigarh is in process of installation of incinerators.

West Bengal has indicated that 24 sites are scientifically developed.
However, neither details regarding the burial practices followed are not
given nor has authorization been granted to these sites by WBSPCB.

Different carcass disposal methods are mentioned below:

5.1 Rendering:

Rendering is the process of converting animal carcasses to pathogen-free,
useful by-products such as feed protein. In the process of rendering, the
carcasses are exposed to high temperatures using pressurized steam to
ensure destruction of most pathogens. It is a closed system for
mechanical and thermal treatment of animal tissues leading to stable,
sterilized products.

5.2 Incineration:
Incineration is the thermal destruction of carcasses by auxiliary fuel such

as diesel or natural gas etc. or by using electric energy. It reduces
carcasses to ash and is generally bio-secure.




5.3 Burial:

Burial is a method in which carcass is buried in the ground. It is a
common method of carcass disposal. Use of slaked lime, bleaching
powder and crystal salt are some remedial measures taken to address
environmental issues related to deep burial in case of infectious carcass.

5.4 Other Methods

Other methods of disposing animal carcass are pyre-burning,
composting, mounding and other patented technologies.

Recommendation:

1.

Carcass should be wutilized adopting rendering process or
incineration. In rendering plant, odour control methods, such as bio-
filters, scrubber etc. may be adopted and generated waste water
needs to be treated in effluent treatment plant to meet prescribed
standards before discharge. In incinerators, air pollution control
devices should be installed.

Disposal of carcasses through deep burial method may be adopted
where rendering/incineration facility is yet to be developed.

Operators of carcass disposal sites should obtain authorization from
respective SPCBs/PCCs

SPCBs/PCCs need to monitor carcass disposal sites or facilities to
address environment issues.

Consolidated guidelines on carcass disposal may be issued by
Ministry of Housing & Urban Affairs /Ministry of Animal
Husbandry and Dairying
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R

To,

The Member Secretary,
All SPCBs/PCCs (As per list)

Sub: - Information from SPCBs/PCCs regarding issues related to carcass
disposal and remedial action

Ref: - Hon’ble NGT order in OA No. 465/2019 dated 10.10.2019
7 \ Sir,

Xy o~ Hon’ble NGT vide order dated 10.10.2019 in OA No. 465/2019 (Copy
\g J ~_ enclosed), has directed CPCB to compile information on carcass disposal from all
<2 SPCBs/PCCs regarding:

5 X ‘ o 1. Current practices adopted for carcass disposal.
= | 2. Details of sites (as well as scientifically developed sites) identified for Carcass
| disposal.

3. Environmental issues and remedial action taken for carcass disposal.

In this regard, it is requested to provide the desired information w.r.t. your
state/UTs, to this office in the enclosed format by 10t December, 2019 so that a
compiled report may be submitted in Hon’ble court before the next hearing date.

Yours faithfully,
(Divya Sinha)
Addl. Director & DH-UPC-II
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Format for information on carcass disposal:

1.

Current practices adopted in the state

No. of carcass disposal sites

No. of scientifically developed sites

No. of sites to whom consent/authorization has been issued

For each site following information to be provided.

1. Scientific /unscientific

2, Capacity

3.Details of process technology adopted (if any)

4. Environmental issues & Remedial Action Taken

Category Environmental issues Remedial Action
taken

Air

Water

Solid

0
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P 1 Gm,@ﬂ pankaj agarwal <pankajcpcb@gmail.com>

Information from SPCBs/PCCs regarding issues related to carcass disposal and
remedial action-Reg

DIVYA SINHA <divyasinha.cpcb@nic.in> Thu, Dec 12, 2019 at 10:58 AM
To: Member Secretary APPCB <membersecy@appcb.gov.in>, arunachalspcb@gmail.com,
membersecretary@pcbassam.org, mscellbspcb@gmail.com, hocecb@gmail.com, membersecretarygpcb@gmail.com, ms-
gpcb@gujarat.gov.in, mspcb-hp <mspcb-hp@nic.in>, membersecretaryjkspcb@gmail.com, ranchijspcb@gmail.com, Head
office Karnataka State Pollution Control Board <ho@kspcb.gov.in>, Member Secretary Karnataka State Pollution Control
Board <memsecy@kspcb.gov.in>, Sreekala S <ms.kspcb@gov.in>, It mppcb <It_mppcb@rediffmail.com>,
ms@mpcb.gov.in, Pollution Control Board <pcb-man@nic.in>, megspcb@rediffmail.com, duhawma15@yahoo.com,
rusoviljohn@yahoo.co.in, membersecretary@ospcboard.org, Member Secretary <msppcb@punjab.gov.in>,
drgopalpradhan@gmail.com, spcbsikkim@gmail.com, tnpcbmembersecretary@yahoo.com, ts ms <ts_ms@pcb.ap.gov.in>,
mukherjee manas <mukherjee_manas@rediffmail.com>, ms@uppcb.com, ms@wbpcb.gov.in, dstandamans@gmail.com,
Chandigarh Pollution Control Committee <cpcc-chd@nic.in>, "Director, S&T" <lk-dst@nic.in>, Pondicherry Pollution
Control Committee Pondicherry <ppcc.pon@nic.in>, member-secretary <member-secretary@rpcb.nic.in>,
goapcb@gspcb.in, spsubudhi <spsubudhi@gmail.com>, hspcbho@gmail.com, mshspcb@gmail.com

Cc: pankajcpcb <pankajcpcb@gmail.com>

Sir/Madam,

With reference to attached letter in trailing mail, information regarding carcass disposal and remedial action was to be
submitted in attached format by 10.12.2019, but no information has been received till now.

It is requested to provide the desired information at the earliest so that a compiled report may be submitted in Hon'ble
NGT before the next hearing date.

Regards,

Divya Sinha,

AddI. Director, UPC Il Division,
Central Pollution Control Board
Contact: 011-43102453; 9868262316

From: "DIVYA SINHA" <divyasinha.cpcb@nic.in>

To: membersecy@appcb.gov.in, arunachalspcb@gmail.com, membersecretary@pcbassam.org,
mscellbspcb@gmail.com, hocecb@gmail.com, membersecretarygpcb@gmail.com, ms-gpcb@gujarat.gov.in, "mspcb-
hp" <mspcb-hp@nic.in>, membersecretaryjkspcb@gmail.com, ranchijspcb@gmail.com, "Head office Karnataka State
Pollution Control Board" <ho@kspcb.gov.in>, "Member Secretary Karnataka State Pollution Control Board"
<memsecy@kspcb.gov.in>, "Sreekala S" <ms.kspcb@gov.in>, "It mppcb" <It_mppcb@rediffmail.com>,
ms@mpcb.gov.in, pcb-man@nic.in, megspcb@rediffmail.com, duhawma15@yahoo.com, rusoviljiohn@yahoo.co.in,
membersecretary@ospcboard.org, "Member Secretary" <msppcb@punjab.gov.in>, drgopalpradhan@gmail.com,
spchsikkim@gmail.com, tnpcbmembersecretary@yahoo.com, "ts ms" <ts_ms@pcb.ap.gov.in>, "mukherjee manas"
<mukherjee_manas@rediffmail.com>, ms@uppcb.com, ms@wbpcb.gov.in, dstandamans@gmail.com, cpcc-
chd@pnic.in, "mspcc dmn" <mspcc_dmn@pccdaman.info>, "Member Secretary" <msdpcc@nic.in>, "Director, S&T" <lk-
dst@nic.in>, "Pondicherry Pollution Control Committee Pondicherry" <ppcc.pon@nic.in>, "member-secretary”
<member-secretary@rpcb.nic.in>, goapcb@gspcb.in, "spsubudhi* <spsubudhi@gmail.com>, hspcbho@gmail.com,
mshspcb@gmail.com

Cc: "pankajcpcb” <pankajcpcb@gmail.com>, "ratnesh airlab" <ratnesh_airlab@rediffmail.com>

Sent: Wednesday, November 20, 2019 3:31:17 PM

Subject: Information from SPCBs/PCCs regarding issues related to carcass disposal and remedial action-Reg

[Quoted text hidden]

Cleanliness is next o Godliness”

3 attachments
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To,
The Secretary,

Department of Animal Husbandry & Dairying,

Krishi Bhawan, Rafi Ahnmed Kidwai Marg, Rajpath Area,
Central Secretariat, New Delhi,

Delhi 110001

Sub: - Information regarding issues related to carcass disposal and remedial

action
Ref: - Hon'ble NGT order in OA No. 465/2019 dated 10.10.2019
Sir,

Hon'ble NGT vide order dated 10.10.2019 in OA No. 465/2019 (Copy
enclosed), has directed in Para 4 that “if any plan/scheme on the subject is available
with the Ministry of Agriculture and Animal Husbandry, the same may be furnished by
the Ministry to the CPCB.”

In view of above, it is requésted to provide the desired information by
31.12.2019 so that a compiled report may be submitted in Hon’ble court before the
next hearing date.

Yours faithfully,

(D%ha)

Addl. Director & DH-UPC-II

ﬁ'YV I
N
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‘ofem waa el et AR, fEeel-110032 7
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
T/ Tel : 43102030, 22305792, FETTES/ Website : www.cpcb.nic.in
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STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of b Details of . i .
S.N Name of the Current practice Carcass scientifically .| Scientific/Uns . process Environmental Issues Remedial Action Taken
State/UT . X consent/authoriza L, Capacity
o. uLB adopted in the State | Disposal developed tion has been cientific technology
Si sit dopted (if
ites es issued adopted (if any)
Air |Water| Solid Air Water Solid
P :
A site in sector r:z::: f:':me
Contract is allotted for 2,5 (W) installation of Fraposed: g
adjoining - . fired front
removal of dead b incineration Proposed: loadin
animals from the city & g plants for 300 kg/hr . . Carcass is
) processing . R incinerators of . . . .
1 | Chandigarh and the carcasses are one nil animal and50 kg/hr X .. |Odour| nil nil | covered by| nil nil
. ] plant . burning capacity
disposed of by flaying . carcassess is gas fired earth
K measuring ! 300 kg/hr and50
open at an isolated under process| incinerators )
about 1 acre kg/hr will be
place. .The tenders .
has been installed
have been
allotted. .
received.
D t
2 Nag:‘r’:ate“ Bury Doo;:‘:f i Nil Nil Unscientific | 2 Hect Burying Nit | Nt | Nl Nil Nil Nil




STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to .
No. of No. of whom Details of . I par k
S.N Name of the Current practice Carcass scientifically .| Scientific/Uns . process Environmental lssues Remediat Axtion Taken
State/UT . i consent/authoriza L Capacity
o. uLB adopted in the State Disposal developed tion has been cientific technology
Sit it d d (if
ites sites issued adopted (if any)
Air |Water| Solid Air Water Solid
Fallen
carcasses
are taken
into an
The carcasses of large Fallen carcasses '
. . encapsulate
animals collected from are taken into an
M d cooker
the jurisdicion of all The carcass encapsulated L. .
o I S which is The entire
three Municipal . utilization cum cooker which is .
P e e There is renderin debivdrated No No No |dehydrated| ETP of | carcass is
East Delhi P . only one 5 This site has been i el Enviro | Enviro | Enviro | through 250 rendered
. L. rendered in the Carcass e platn at : S— through indirect . 3
3 Delhi Municipal i sitein i . |consented/authori| Scientific 20 ton/day nment|nment|nment| indirect KLD |into useable
R Utilizastion cum Ghazipur is heat and the . .
Corporation ) EDMC for N sed by DPCC al al al heat and |establi |productsi.e.
Rendering Plant R .| scientificaly steam/vapour
. ) entire Delhi Issue | Issue | Issue the shed | meat bone
estblished at Ghazipur developed thus produced
. o . steam/vapo meal (MBM)
in East Delhi, which are site. are condensed
. ] ur thus
disposed off and taken into
s produced
scientifically ETP
are
condensed
and taken
into ETP




STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of No. of e b Details of , o
S.N Name of the Current practice Carcass scientifically i .__| Scientific/Uns . process Epvironnental |ssies Remedial Action Taken
State/UT . A consent/authoriza o Capacity
o. uLs adopted in the State | Disposal developed thn Bas bedi cientific technology
Sites sites siiad adopted (if any)
Air | Water| Solid Air Water Solid
As far as Delhi
Cantonment Board is
concerned, a tender for
removal of Stray Catles
and Carcass Animals
from Delhi Cantonment
area ha been awarded
to an agency i.e. M/s
Delhi Abhay Construction. As
Cantonment per terms and Nil Nil Nil Nil N/A N/A N/A | N/A | N/A N/A N/A N/A
Board conditions of the

tender, the agency is
removing carcass
animals from the site as
his own and disposing
the same by giving
deep burial at
authorised site outside
Cantonment area.

[0



STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites t
No. of No. of ° \:hi:r:s ° Details of ] i di . k
S.N Name of the Current practice Carcass | scientifically . _| Scientific/Uns . process Ervironmental jasges Remedial Action Taken
State/UT . X consent/authoriza L Capacity
o. uLB adopted in the State Disposal developed X cientific technology
Sites sites i s i adopted (if any)
issued pt v
Air |Water| Solid Air Water Solid
Jammu MC is lifting the
dead animals within
Jammu & S JMC limits and dispose 10-20
4 R Municipal 1 Nil Nil Unscientific : Burial Method Nil Nil Nil Proper - Proper
Kashmir Cocoaration off properly at Kot animals/day
pa Bhalwal by way of
burial method.
For corroborated the
adaptation of practice
for disposal of
Srinagar carcasses is currently Burial One site at Chlorin
i ied G Suffici Ph i
Municipal b‘elng' bune‘ round Nil .Galandelt Pamp.re 40% Scientific 500 carc.asses Nil uffici cood | Gaad : enyl, e Earth filling
Cornaratian scientifically in Galander is authorised with respectively ent lime etc. |treatm| treatment
po corporaton with the Pampore proper cosent ent
Health
officer/Veterinary
officer SMC
Kochi,Guruva
5| Kerala v Burial 4 il Nil Unscientific NA Burial Ni | N | il Nil Nil Nil
Irinjalakuda,
Kondazhy




STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of whom Details of . i i
S.N State/UT Name of the Current practice Carcass scientifically consanifauthortc Scientific/Uns Capacity process Emviconmental lshuss Remedial Action Taken
o. uLB adopted in the State | Disposal developed . cientific P technology
Sites sites ST e adopted (if any)
issued e ¥
Air |Water| Solid Air Water Solid
Lakshad i
6 adwee Deep Burial 4 Nil q Unscientific k numbe.r A Nil No issues N/A
P one pit
Currently, there is no
organized sector
Madhya involving in this area, No such complainsts
7 Pra de:h - but in general the hide, Nil Nil Nil Nil Nil -— /[issues are received in N/A

hair and bones of dead
animals are collected in
unorganized manner.

Madhya Prades PCB.

|12



STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of Details of . . .
S.N Name of the Current practice Carcass scientifically whom .| Scientific/Uns . process Enviranmental |ssaes Remedisl Action Taken
State/UT X X consent/authoriza ., Capacity
o. uLB adopted in the State Disposal developed X cientific technology
Sites sites tion has been adopted (if any)
issued
Air |Water| Solid Air Water Solid
In Municipal areas,
Carcass is disposed
through prompt burial
which will prevent
nuisance problems such
as odors, flies and
shllng | e e
8 | Meghalaya | Municipal . . 6 Nil Nil Unscientific Nil Deep Burial Nil Nil Nil Nil Nil Nil
Board ' covert_ed with soild
immediately. In rural
areas, owner & animals
dispose by themeselves
the carcass in which the
earth is dug and then
buried beneath the
earth.
Jowai (s
Municipal Unscientific Nil Deep Burial Nil Nil Nil Nil Nil Nil
Board

13




STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of No. of No. :Li:::s to Details of . . ial Acti
Name of the Current practice Carcass scientifically . | Scientific/Uns . process Enviconmental Ixaoey Remedial Action Taken
State/UT . i consent/authoriza L Capacity
uLB adopted in the State Disposal developed p cientific technology
Sites sites Hon has bedn adopted (if any)
issued e
Air |Water| Solid Air Water Solid
Tura
Municipal Unscientific Nil Deep Burial Nil Nil Nil Nil Nil Nil
Board
Baghmara
Municipal ' Unscientific Nil Deep Burial Nil Nil Nil Nil Nil Nil
Board
Williamnagar
Municipal Unscientific Nil Deep Burial Nil Nil Nil Nil Nil Nil
Board
Resubelpara
Municipal Unscientific Nil Deep Burial Nil Nil Nil Nil Nil Nil
Board




STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of whom Details of . i i . "
S.N Name of the Current practice Carcass | scientifically .__| Scientific/Uns i process Exdranmerl issces Remedial Action Taken
State/UT . A consent/authoriza L. Capacity
o. uLB adopted in the State Disposal developed on has been cientific technology
Si . .
ites sites tisusd adopted (if any)
Air |Water| Solid Air Water Solid
Deep Burial.
Some body parts
are reused and
utilized as
Deep burial wherever follows: Bones, Effluen
livestock dies in offals, dungs, t from
; i : Most of
veterinary hospital, the etc. are sun washin carcasses
owner himself take Consent & dried, grinded gof ETP is |are either re
. home the carcass & Authorisation L 1200 Kg and being used . dead |Negligi| Exhaust fan
9 Mizoram . 1 1 Scientific . Odour| . . constr| usedor
bury them himself. grantedto 1 TLWK/month |as manure. Hides animal| ble provided —_— ssdian
However, Carcasss in slaughter house are sundired and s, :
. . dog's feed &
slaughter houses is used for making house
; ’ . manure.
being managed as local musical keepin
reported. drums. Some g etc.
edible parts are
utilised by the
workers as dog
feed.

{5




STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

done to prevent
pollution.

No. of No. of No. ofhsutes to Details of . . .
S.N State/UT Name of the Current practice Carcass scientifically conse; /:u"t‘horiza Scientific/Uns Capacity process Erpvirceimenital lsses Remedial Action Taken
o. uLs adopted in the State | Disposal developed tion has been cientific technol.ogy
Sites sites issued adopted (if any)
Air |Water| Solid Air Water Solid
ULBs have
special vehicle Carcass not
and designed disposed as
staffs for lifting solid waste,
carcass from burial
road sside as process by
well as from digging
households and earth trench
other placess in No (1 meter
the Urban area. No crude |carcass|deep) in the
10 Tripura - - - - - Scientific N/A Dissposal is done| Nil Nil Nil carcass | inany | identified
by burial process disposal | water | spot of the
by digging earth body | dumping
trench (1 meter yard.
deep) in the Sufficient
identified spot of earth
the dumping covering is
yard. Sufficient done to
earth covering is prevent
pollution.

6



STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

bleaching power
and lime finally
the trench is
filled up with
earth.

No. of No. of - Details of ] | i )
S.N Name of the Current practice Carcass scientifically .| Scientific/Uns . process Sl Remedial Action Taken
State/UT . ., consent/authoriza ., Capacity
o. uLB adopted in the State | Disposal developed . cientific technology
Sites sites Bon s heen adopted (if any)
issued ¥
Air |Water| Solid Air Water Solid
A layer of
bleaching
powder and lime
are laid on the
trench bed of
Sufficient | appropriate size This
areais and carcassses | Deep .
; < . |genera| land is .
available. The| are laid over a | burial Sufficient measures are taken to
. . lly not| not ; . P
Kolkata disposal is layer of no buried| used stop air pollution, contamination
11 |West Bengal | Municipal | Deep Burial (scientific) 1 1 Nil Scientific done by | bleaching power |chance below | for of water & soil as mentioned
Corporation dividing the | and lime then | of air under details of process of
. .| water | other
areain the carcasses are| polluti table |ouroos technology
different coverred with on Ly
es.
cells. another layer of

|7




STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of - Details of . | Sl Acts .
S.N Name of the Current practice Carcass scientifically . | Scientific/Uns 5 process Envirommeatal fasoes Remuidial Action Taken
State/UT X A consent/authoriza L Capacity
o. uLB adopted in the State Disposal developed . cientific technology
Sites sites Hon bas bean adopted (if any)
issued L
Air |Water| Solid Air Water Solid
i Not
Alipurduar . S ; ; " . ;
.. .. | Deep Burial (scientific) 3 Not available Nil Scientific | Not available | Not available |affecte|] No No - - -
Municipality d
Buri .
uried by using No No
Asansol JCB. Also Not info | info
Municipal | Deep Burial (scientific) 5 Not available Nil Scientific Not available | bleaching & |affecte . . - - -
. . availabjavailab
Corporation other chemicals d
) le le
are being used
Arambagh Net i::’:) i:fc:)
.. g Deep Burial (scientific) 1 1 Nil Scientific 1.9 Acres Manual affecte . ) - - -
Municipality d availabjavailab
le le
Asholenagar _ o ) . o . No air, water & soil
Kalyangarh | Deep Burial (scientific) 1 Not available Nil Scientific 15 Katha Not available pollution - - -
Municipality

18



STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of No. of No';:::s to Details of . I E—
S.N Name of the Current practice Carcass scientifically .| Scientific/Uns . process EOREoTenTa,| et RN Ackiom, Saknn
State/UT . R consent/authoriza L, Capacity
o. uLs adopted in the State Disposal developed . cientific technology
Sites sites bl adopted (if any)
issued ¥
Air |Water| Solid Air Water Solid
At first the deep
holes are dsug.
C
Then the dead :::S
bodies of
: not
e Nt animals are kept| Not ever
s Deep Burial (scientific) j Not available Nil Scientific Not available | in lengthwise. |affecte - - - -
Municipality available been
Then they are d
. throw
covered with i i
soil, bleaching
water
powder and
phenyl.
They have signed an
agreement with
"Carcass recovery
Bai . traini ter" .
alcfy.aba'n ralrung center . Nm Not available Nil - Not available | Not available Not available - -
Municipality | (Paschim Banga Khadi | available
Kendra Leather unit)
for the disposal of dead
animals
77
7

11



STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of No. of N°'::;'::’ o Details of i | o
S.N Name of the Current practice Carcass scientifically . | Scientific/Uns . process Envirammental lssies Remedial Action Taken
State/UT ) i consent/authoriza L Capacity
o. uLs adopted in the State Disposal developed ., cientific technology
Sites sites S s bieen adopted (if any)
issued ¥
Air |Water| Solid Air Water Solid
Disposed at Trenching
Balurghat |Ground, Address-Lalati
! g i i i 1 i Not availabl - - -
Municipality | Balurghat, Dakshin Nil Nil Nil acre Not available ot available
Dinajpur
Bankura : e : ; _— ; . :
.. .. | Deep Burial (scientific) 1 Not available Nil Scientific Not available | Not available Not available - - -
Municipality
Burial and then
Bansberi Each sites 5 disinfect b :
an.s' en.a Deep Burial (scientific) 2 Not available Nil Scientific ach sites sinte ) v Not available - - -
Municipality katha bleaching
powder
B.
areizrfaga.r Deep Burial (scientific) 1 Not available Nil Scientific Not available | Not available Not available - - -
Municipality
B k
arr.ac.: p‘," Deep Burial (scientific) 1 Not available Nil Scientific Not available | Not available Not available - - -
Municipality
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STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

S.N

State/UT

Name of the
uLB

Current practice
adopted in the State

No. of
Carcass
Disposal

Sites

No. of
scientifically
developed
sites

No. of sites to
whom
consent/authoriza
tion has been
issued

Scientific/Uns
cientific

Capacity

Details of
process
technology
adopted (if any)

Environmental Issues

Remedial Action Taken

Air |Water| Solid

Air Water Solid

Basirhat
Municipality

Deep Burial (scientific)

Not available

Nil

Scientific

1 bigha

All the carcass
within municipal
areas are
collected by a
van observing
hygeienic and
environmental
safety and norms
asfaras
practicable and
arrangement is
made for burial
of carcass at
isolated and
separate ground
far away from
locality.

Not available




STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of whom Details of gredd I it
S.N Name of the Current practice Carcass scientifically ___| Scientific/Uns . process Iiranmantal Issies Remedial Action Taken
State/UT . | consent/authoriza L Capacity
o. uLB adopted in the State Disposal developed s R e cientific technology
Sit it d d (if
es sites — adopted (if any)
Air |Water| Solid Air Water Solid
Dispsing the carcass out
. " ;
Bel.d?ng? o Io.callty as her.e —— NOt Not available Not available Not available | Not available Not available - - -
Municipality |specific carcass disposal| available
site
No separate
dumping site Burial of carcass
Bhadreswar : S Not for carcas.s. . L through JCB Declared "no
S i Deep Burial (scientific) . Dumped in Nil Scientific 6 acres approx 5 ft - 4 " = - -
Municipality available i environmental issue
landfill sites. under the
Dumpted at 56 ground level
sites.

Z2.



STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of Details of . i .
S.N Name of the Current practice Carcass | scientifically e .__| Scientific/Uns . process Errironmisital tstues Remedial Action Taken
State/UT = . consent/authoriza L. Capacity
o. uLB adopted in the State Disposal developed ) cientific technology
Sites sites tion has been adopted (if any)
issued
Air |Water| Solid Air Water Solid
A little
bad
smell
compl
aints Deep burial, covered with slaked
from lime and crystal salt. We have
Mi:?i:::a:?ty Deep Burial (scientific) 1 1 Nil Scientific 1.5 bigha Scientific Burial ad:‘atce Nil Nil susvr;:t::n?;::;iﬂ ::nzh::rSA
reside construction of animal
ntsss crematorium
for
foul
odours
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STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

s ites t
No. of No. of No :fh:::s ° Details of . | i . "
S.N Name of the Current practice Carcass scientifically .__| Scientific/Uns . process b Reimedial Action Taken
State/UT . R consent/authoriza L Capacity
o. uLs adopted in the State Disposal developed . cientific technology
Sites sites tion has been adopted (if any)
issued ¥
Air |Water| Solid Air Water Solid
Ussing
substa
nces to
purify
the
pollute
In case a Solid Waste
. : water
. i of | Enviro| Plantation Managemen
Land bearing ten pits body v
i water | nment| of trees, tisin full
i M Alr polluti| gets | mainitainin as swing and
Bi lluti h
"." ?gar. sla.b sand the d'e ad 1 Not provided Nil Unscientific | 5760 sq. ft. Not available pofiutt on, |affecte|] g ssafe muc plantation
Municipality | bodies of the animals on as
] ] hazard| da passages . and
asre being disposed occurs| . possibl .
is few | from the gardening
there N ; e after A
minim | times |public areas . |protects soil
having .
al erosion
covers
ation
with
water
treatm
ent
plant.
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STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of whom Details of Ermat " Resnadial fucHin Tk
S.N Name of the Current practice Carcass | scientifically .__| Scientific/Uns . process nviranmental Bsues emedial Action Taken
State/UT . - consent/authoriza S Capacity
o. uLs adopted in the State Disposal developed P cientific technology
Sites sites Hiowt has been adopted (if any)
issued v
Air |Water| Solid Air Water Solid
Bishnupur Not :
L. i . Deep Burial (scientific) - Nil Not available Scientific Not available | Not available Not available - - -
Municipality specified
One specifically
designed covered van
iss always ready for
collection of the No No .
Bongaon ) . . . g . . .| Little
... |carcass, This van carries 1 Not available Nil Scientific 880 sq.m. Not available | polluti| polluti - - -
Municipality chance
the carcasss to the on on
municipal dumping
ground where in it is
being buried(scientific)
Budge Bud y
) g?_ Y .ge Deep Burial (scientific) 1 Nil Nil Scientific 5 bigha Not available Not available - - -
Municipality
Buniadpur o . " ; :
R Scientific 1 1 Nil Scientific 12000 sq. m. | Not available Not available - - -
Municipality
Chakdah Not 3
.. 2 .a Deep Burial (scientific) .o Not available Nil Scientific Not available | Not available Not available - - =
Municipality available

S




STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

S.N

State/UT

Name of the
uLB

Current practice
adopted in the State

No. of
Carcass
Disposal

Sites

No. of
scientifically
developed
sites

No. of sites to
whom

tion has been
issued

consent/authoriza

cientific

Scientific/Uns

Capacity

Details of
process
technology

adopted (if any)

Environmental Issues

Remedial Action Taken

Air

Water| Solid

Air

Water

Solid

Champdany
Municipality

Dead animal being
handed over to agency

Not
available

Not available

Nil

Not available

Not available

Not available

Contai
Municipality

Burning (unscientific)

12

Not available

Nil

Unscientific

Not available

Traditional
process by
continuing by
burning with
sprinkling of
bleaching
powder.
Scientific
disposal of
carcasssess will
be adopted soon

Air

on

polluti

occurs

Not
availab

Solid
waste

le |occurs
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STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of whom Details of ) I dial Ackion Tak
S.N Name of the Current practice Carcass scientifically .| Scientific/Uns , process Environmental lssues Remedial Action Taken
State/UT . . consent/authoriza L, Capacity
o. uLe adopted in the State Disposal developed . cientific technology
Sites sites e adopted (if any)
issued -
Air |Water| Solid Air Water Solid
Digging a ditch in
the corner of
dumping ground,
Coochbeh 10-15 .
ooc. ) = .ar Deep Burial (scientific) 1 1 Nil Scientific i bleaching Not available - - -
Municipality per day
powder and
phenyl is spread
onit.
Coopers Burning in
Ca:r\ Burning (unscientific) 1 Not available Nil Unscientific 10 katha |abundant ground Not available - - =
P outside locality
Dainhaat N .
au.n. aa. No dumping site ,Ot Not available Not available - Not available | Not available Not available - - -
Municipality available
Dalkhola . S ; ’ G e 2 .
L Deep Burial (scientific) 1 Not available Nil Scientifc 2.72 crore Not available Not available - - =
Municipality
Dankuni Di db ’
,n . unl_ Unscientific 1 Not available Nil Unscientific | Not available POy Not available - - -
Municipality compactors

¢y




STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of o Details of . ' .
S.N Name of the Current practice Carcass scientifically . | Scientific/Uns , process Environmental Issues Remedial Action Taken
State/UT . A consent/authoriza L Capacity
o. uLB adopted in the State | Disposal developed Gontias bean cientific technology
Sites sites issued adopted (if any)
Air |Water| Solid Air Water Solid
Darjeeli
r! ) n.g Deep Burial (scientific) 1 Not available Nil Scientific 23.07 acre Not available Not available - - -
Municipality
Dhupguri e . I . .
. Deep Burial (scientific) 1 1 Nil Scientific | 303.85sq. m.| Not available Not available - - -
Municipality
Dinhata . L . : I : ; ;
L Deep Burial (scientific) 1 Not available Nil Scientific Not available | Not available Not available - - -
Municipality
Durgapur : P ; ; S . : .
R Deep Burial (scientific) 1 Not available Nil Scientific Not available | Not available Not available - - -
Municipality
Domkal Nothi h d i Not
.. a i EEIT0g SHER éane-h _0 Not available Not available - Not available | Not available Not available - - -
Municipality ULB level available
Dubrajpur ST : ’ _— ' .
et Deep Burial (scientific) 1 Not available Nil Scientific 99 satak Not available Not available - - -
Municipality
Dum Dum . N . . L : i §
. Deep Burial (scientific) 1 Not available Nil Scientific Not available | Not available Not available - - =
Municipality
E,
.g.r 2 i Deep Burial (scientific) 7 Not available Nil Scientific | Not available | Not available Not available - - -
Municipality
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STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of - Details of . | dial Acti "
S.N Name of the Current practice Carcass scientifically . | Scientific/Uns . process Ervimmmental Issws Reseedial. Action Take
State/UT £ R consent/authoriza L, Capacity
o. uLB adopted in the State Disposal developed ) cientific technology
Sites sites Hon has been adopted (if any)
issued pt ¥
Air |Water| Solid Air Water Solid
No separate
carcass
disposal
Englishbazar .
€ . Deep Burial (scientific) site. Not available Nil Scientific Nil Not available Not available = 5 =
Municipality .
Disposed at
dumpting
site.
Gangarampur Not Hmes
g. . p Deep Burial (scientific) . 1 Nil Scientific carcassses at | Not available Not available - - -
Municipality available :
atime
Guskara . P ; . — . 5
. Deep Burial (scientific) 1 Not available Nil Scientific 1 acre Not available Not available - - 5
Municipality
Habra . S . I ’ :
L Deep Burial (scientific) 1 1 Nil Scientific 35.84m3 Not available Not available = = 5
Municipality
Haldia : : ; . ; ; .
s i Nil Nil Not available Nil - Not available | Not available Not available - - -
Municipality
Halisahar . I ¥ . L . :
L Deep Burial (scientific) 1 Not available Nil Scientific 1.05 acre Not available Not available - - =
Municipality

2.9




STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of s Details of i . .
S.N Name of the Current practice Carcass scientifically . | Scientific/Uns . process Environmental Issues Remedial Action Taken
State/UT . A consent/authoriza .. Capacity
o. uLs adopted in the State | Disposal developed Honhasbaen cientific technology
Sit it dopted (if
es sites issued adopted (if any)
Air |Water| Solid Air Water Solid
Haringh
arl.n g a":a Nil Nil Not available Nil - Not available | Not available Not available - - 3
Municipality
Hoogly
Chinsurha | Deep Burial (scientific) 1 Not available Nil - Not available | Not available Not available - - -
Municipality
Howrah . N . . S : .
. Deep Burial (scientific) 1 Not available Nil Scientific 17 acre Not available Not available - - -
Municipality
Islampur . L ; ; P ; ;
. Deep Burial (scientific) 1 Not available Nil Scientific 1toScattle | Not available Not available - - -
Municipality
Jalpaiguri A : . _— . . -
L Deep Burial (scientific) 1 Not available Nil Scientific | Not available | Not available Not available - - -
Municipality
Jiaganj
Azimganj | Deep Burial (scientific) 2 Not available Nil Scientific | Not available | Not available Not available - - -
Municipality
Kali . Installatin of incinerator und
. |fn.pon.g Deep Burial (scientific) 1 Not available Nil Scientific | Not available | Not available Nil nder
Municipality process
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STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of whom Details of . i Resedisl Akl Tal
S.N Name of the Current practice Carcass | scientifically .__| Scientific/Uns . process Eviranmantal lssubs emedis Action Taken
State/UT . R consent/authoriza L Capacity
o. uLB adopted in the State Disposal developed ., cientific technology
Sites sites tion has been adopted (if any)
issued v
Air |Water| Solid Air Water Solid
Kaliyaganj . S . . — . . .
L Deep Burial (scientific) 1 Not available Nil Scientific 2408m2 Not available | No isssue mentioned - - -
Municipality
Kalyani . B i : N ; .
P Deep Burial (scientific) 1 Not available Nil Scientific 1 Acre Not available No such issue - - -
Municipality
Kanchrapra . o . . o . .
L Deep Burial (scientific) 1 Not available Nil Scientific Not available | Not available Not assesssed - - -
Municipality
Kandi . _— . . . . ; ;
L Deep Burial (scientific) 1 Not available Nil Scientific Not available | Not available Not available - - -
Municipality
Nil, site
Katw lecti .
.. @ . Not available selection Not available Nil Not available | Not available Not available - - -
Municipality under
process
Kh Not ;
'a'rar. Not available 'o Not available Nil - Not available | Not available Not available - - =
Municipality available
Konnot . S . . o . .
L Deep Burial (scientific) 1 Not available Nil Scientific 3 per day Not available No issue - - =
Municipality
Krishnot : — ; ; — ; " :
P Deep Burial (scientific) 1 Not available Nil Scientific 1000 sq. ft. Not available No issue mentioned = = <
Municipality




STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of whor Details of . i .
S.N State/UT Name of the Current practice Carcass scientifically consent/authoriza Scientific/Uns Capacity process Environmental Issues Remedial Action Taken
o. uLs adopted in the State | Disposal developed tion has been cientific e technology
Sites sites issued adopted (if any)
Air |Water| Solid Air Water Solid
Kurs Installatin of incinerat
Y . t.!on.g Deep Burial (scientific) 1 Not available Nil Scientific | Not available | Not available Not available rastlletins s (et
Municipality process
Madhyamgra
m Deep Burial (scientific) 1 Not available Nil Scientific Not available | Not available Not available - - -
Municipality
Maheshtal Not
L. a. 2 Deep Burial (scientific) ° Not available Nil Scientific Not available | Not available Not available = - -
Municipality counted
Mal - - . . . . . .
e Deep Burial (scientific) 2 Not available Nil Scientific Not available | Not available Not available - - -
Municipality
Mathabh
2 ab ar.1ga Deep Burial (scientific) 2 Not available Nil Scientific 0.5 acre Not available Not available - - =
Municipality
S No specific
Mekliganj . —_— i . . S : . .
L Deep Burial (scientific) site Not available Nil Scientific | Not available| Not available Not available - - -
Municipality :
available
Memari s P - ; L . . -
G Deep Burial (scientific) 1 Not available Nil Scientific Not available | Not available Not available - - -
Municipality
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STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of whom Details of . I dial Act] «
S.N Name of the Current practice Carcass scientifically .| Scientific/Uns . process Emvronranell [ssues et al Action ke
State/UT . ., consent/authoriza S Capacity
o. uLs adopted in the State Disposal developed toni s besi cientific technology
Sites sit d d (if an
fles issued Reped v)
Air | Water| Solid Air Water Solid
Mirik Notified
D d in hi i i
Area umped in:hilly-ftes Nil Not available Nil - Not available [.)|posed i Not available - - -
. area high forest area
Authority
Naihati : N . . L . .
A Deep Burial (scientific) 1 Not available Nil Scientific 2 Acre Not available Not available - - -
Municipality
Nalhati . L ; S— ; i .
L Deep Burial (scientific) 16 16 Nil Scientific 100 sq. ft. Not available Solids in low land Use of bleaching powder
Municipality
New Nt
Barrackpur Not available . Not available Nil - Not available | Not available Not available - - =
L available
Municipality
North
Barrackpur | Deep Burial (scientific) 1 Not available Nil Scientific Not available | Not available Not available - - =
Municipality
Common
North !
hared with Pollute|Pollute|Pollute i ]
DumDum | Deep Burial (scientific) 5 Z::em Not available Nil Scientific Not available | Not available ° du o M du €re du No remedial action taken
Municipali
pality ULBs
Panihati Not .
L. 4 ' Not available .o Not available Not available Not available | Not available | Not available Not available - - -
Municipality available
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STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of whom Details of . I b s
S.N Name of the Current practice Carcass scientifically .| Scientific/Uns . process Emvaronmsntal ssoes Remedial Action Taken
State/UT ) . consent/authoriza L Capacity
o. uLs adopted in the State Disposal developed - cientific technology
Sit i d d (if
es sites — adopted (if any)
Air |Water| Solid Air Water Solid
Panskura ; i ; : i - .
Wl Deep Burial (scientific) 1 Not available Nil Scientific 500 sq. ft. Not available Not available - - -
Municipality
Purulia . I . . —_— . : ;
L Deep Burial (scientific) 1 Not available Nil Scientific Not available | Not available Not available - - -
Municipality
Diposed at Dhabar | No specific
Raghunth -
AF un ;?ur math under Babugram site Not available Nil - Not available | Not available Not available - - -
Municipality -
panchayet available
Rampurhat : S ; . _r . : .
.. ... | Deep Burial (scientific) 1 Not available Nil Scientific | Not provided | Not available Not available - - -
Municipality
Rishra . I . . — : 2
o Deep Burial (scientific) 1 Not available Nil Scientific 200 sq. mt. Not available Not available - - -
Municipality
Sainthi
al.n. |a- Deep Burial (scientific) N_Ot Not available Nil Scientific Not provided | Not available Not available - - -
Municipality available

2



STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of whom Details of . , Sl At "
S.N Name of the Current practice Carcass scientifically .__| Scientific/Uns ., process Envirermental lssues Remedial Actlon Taken
State/UT . ., consent/authoriza L. Capacity
o. uLs adopted in the State Disposal developed . cientific technology
Sites sites tion has been adopted (if any)
issued Y
Air | Water| Solid Air Water Solid
Leacha For bad For
: ordor
Serampore Bad e [Resi spraying of water
R .p . Deep Burial (scientific) 1 Not available Nil Scientific 1440sq. m Not available Conta e p ¥ing no -
Municipality odour| . . lime and i
minati | Waste . action
bleaching
on taken
powder
Santipur 20 decimal of ; ; :
) .p ) Deep Burial (scientific) 1 Not available Nil Scientific Not available No issue mentioned Not available
Municipality land
Siliguri
Municipal Not available 1 Not available Nil - Not available | Not available Not available Not available
Corporation
Somukhi Not . .
: u ' Not available ,o Not available Not available Not available | Not available | Not available Not available Not available
Municipality available
South Dum
Dum Deep Burial (scientific) 1 Not available Nil Scientific 2500 sq. ft. Not available Not available Not available
Municipality
Suri : 2
s Deep Burial (scientific) 1 Not available Nil Scientific Not available | Not available Not available Not available
Municipality
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STATEWISE INFORMATION ON CARCASS DISPOSAL AND REMEDIAL ACTION TAKEN

No. of sites to

No. of No. of — Details of . | i i
S.N Name of the Current practice Carcass scientifically .__| Scientific/Uns . process Environmental Issues Remedial Action Taken
State/UT . X consent/authoriza L, Capacity
o. uLs adopted in the State Disposal developed B cientific technology
Sites sites Hon hiat baga adopted (if any)
issued pt ¥
Air |Water| Solid Air Water Solid
Taherpur
Notified Area| Deep Burial (scientific) 1 1 Nil Scientific 70.93 m3 Not available Not available Not available
Authority
Taki . ’
.a. I . Deep Burial (scientific) 1 Not available Nil Scientific |10-15 carcass| Not available | No isssue mentioned Not available
Municipality
Tit i
' f'ag.arh_ Open t.:lum‘p'mg 1 Not available Nil Unscientific | Not available - No isssue mentioned Not available
Municipality unscientific
Tufangunj ] L . : o . . :
o Deep Burial (scientific) 1 Not available Nil Scientific 3 sacre Not available Not available Not available
Municipality
Uluberia . L ; . L ; g : .
e Deep Burial (scientific) 2 Not available Nil Scientific 2370sq. m. Not available | No isssue mentioned Not available
Municipality
Uttarpura
Kotrung Deep Burial (scientific) 1 Nil Nil Scientific 4-5 katha Not available Not available Not available
Municipality
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ANNEXURE -/

Item No. 08 Court No, 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 465/2019
(I.A. Ne. 332/2019)

(With report dated 15,09.2019)

Kulwinder Singh Sandhu & Ors. Applicant(s)
Versus

Respondent(s)

Ram hél%?‘ & Ors.

f hearing: 10.10,2019

HON'BLE MR. JUSTICE ADARSH KUMAR GO
HON’BLE MR. JUSTICE 8.P WANGDI, JUDIC
HON’BLE MR. JUSTICE K. RAMAKRISHNAN,
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

For Applicant (s): Ms. 8mita Mohan, Advocate "

e

ORDER

Vide erd,er dated 24.0S. 2019 this Tribunal sought a Qaetual and
; Magistrate,

d unscientific

Respondent ‘ . m. Ramesh Kumar, Suraj Kumar,

Parshetam Lal and Muni’a;h(‘l(um&ﬁ'

2. Accerdingly, report dated 15.09.2019 has been filed by the State PCB
acknowledging the unscientific and illegal activities on the land
belonging to the Central Government. The joint inapection report
shows the BOD level of drain leading to River Satluj was 1650mg/!

(as against 30) and COD was 3881 mg/l (as against 250), Untreated
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effiuents were being discharged into the River Satluj. Ground water
was contaminated. Compensation wae assessed to be more than 11

Crores. The findings of the Committee are:

“Pindings of the committes:

1. The committee has physically verified the Jacts at site as
above.
2. The committee has observed that there is g problem of

odour and nuisance in the area by the activities of the
Hadda Roddi.

emieql

Oxygen Demand, Chemical Oxygen Demand Total
Suspended Selids and Oil & Grease which ma

grave injury to the water receiving body.
The analysis resuylts of river water revegled thut the
activities carried out by the Hadda Roddi are causmg
deterioratzon in.the water guality of River Sutlej.
The analysis re@u!@s ”'f ground water. revealed
presently there is no effect on the ground water gi li
the ar@a by the Opﬁﬂ%ﬁ%ﬂld Hadd;a Roddz activities.
4 The camemtgtge “has calaulqtsd the _Ei n
mpensation f&r floe yéars, as per the,

93/2017.

7. For redressal of the grievances of the complainants there
is a need to relocate the said Hadda Roddi and to setup a
scientifically developed careass plant.  The Municipal
Corporation Ludhiana has proposed a project to develop
a scientific developed carcass plant at Naorpur Bet
Ludhiana,  The Punjab Pollution Control Board has
already granted Consent to Establish (NOC) for this
Broject,

8. The Muniecipal Cerporation Ludhiana has informed that
work for the installation of the said plant has been



4.

allotted to M/s Ess Bee Enterprises, Greater Noida, UP.
LOI has been issued on 1.7.2019. The Municipal
Corparation Ludhiana has informed vide letter no
264/500/D dated 02.08.2019 that the ground work has
already been started and this plant will be fully
eperations within one year i.e. by August 2020.

9. The Munieipal Corporation Ludhiana shall be asked to
submit a time bound action plan for relocation of existing
Hadda Roddi and completion & commissioning of the
proposed scientifically develaped carcass plant.

10. For further comprehensive study of the environmental

damage in the area caused by the operation of said

Ha#lda Roddi, the project may be assigned to seme

institute of repute like National ‘Enu nmental

ngineering Research Institute (NEERI) or I
of Technelagy (fIT).”

furr;iah further action tglkerz repart within twb months The State

ittee for- »eontgallmg pollution of River S;tlug, ded by Justice

the eenduet of the officers of the 8tate PCB in not taking requisite

action so far.

From the above, it is clear that ecrude and unsecientifie carcass
disposal not only results in severe odour and nuisance, effluent
generated in the process pollutes the water bedies on account ef high
concentration of BOD, COD, T88 and oil. For pretection of

environment, remedial action is necessary. Let CPCB compile
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information from all State Boards and RCCs about the extent of
problem and the remedial actien on the subject and furnish & report
to this Tribunal before the next date. If any plan/scheme on the
subject is available with the Ministry of Agriculture and Animal

Husbandry, the same maybe furnished by the Ministry to the CPCRB.

A copy of this order be sent to the Chairman of the Monitering
Committee for controlling pellution of River Satluj, the State PCB,
the CPCHB, the Secretary Ministry of Agriculture and Animal

Husbangdry, Government of India by email.

for further consideration on 16.01.2020.

agin Nanda, EM
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